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THE RUBBER   (SECOND  AMENDMENT) 
RULES, 1965 

SHRI S. V. RAMASWAMY: Madam, I 
also beg to lay on the Table, under sub-
section (3) of section 25 of the Rubber Act, 
1947, a copy of the Ministry of Commerce 
Notification G.S.R. No. 1397, dated the 10th 
September, 1965, publishing the Rubber 
(Second Amendment) Rules, 1965. [Placed 
in Library.   See No. LT-5128/65.] 

THE     DELHI     MOTOR   VEHICLES 
TAXATION (AMENDMENT) BILL, 

1965—contd. 

THE DEPUTY CHAIRMAN: We go on 
to legislative business: The Delhi Motor 
Vehicles Taxation (Amendment) Bill, 1965. 
Mr. Chordia to continue his speech. 

 

 


